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FRIDAY, THE EIGHTEENTH DAY OF OCTOBER
' "'l,vb rnousAND AND TWENTY FouR

[ 3418 ]

...PETITIONERS

PRESENT

THE HONOURABLE THE CHIEF JUSTICE ALOK ARADHE

AND

THE HONOURABLE SRI JUSTICE J SREENIVAS RAO

WRIT PETITION NO:43 70F 2021

Between:

AND

, 
f ,AB?JLi i,33",3t,'f,ffiiJ:i i'rirt8g?:',:'r 

vears' wo H No'763 B/44'

2.A.Harshitha,D/o.A.Venkatesh,nsgdglgYt,19years,R/o.H.No.36-42/C'' Qlriri,ri"i.g;i, wanaparthv' wanaparthv District'

1. State of Telangana, ngn bV its Secretary' Health' Medical and Family

' W;ir;;.; D6[afiment, S6creiariat' Hvderabad'

2. Kaloii Narayana Rao University of Health Sciences' Warangal' Telangana'

ReP. bY its Registrar'



Respondents

3. Konduri Vcnkata Jahnavi

D/o. Konduri VenkatarrLn a Raju,
R/o. 38/136, SV Strset,
Rayachoty, Kadapa Distr ct,

Andhra PradeslL PIN - 5 6259.

4. Karimireddy Navya,
D/o. Karimireddy Suda's ua Reddy,
R/o. I-l 135-17G2, Adapi.la Stree!,
Kadiri, Anarthapur Dis :ri ot,

Andhra Pradesh, PIN - 5 5591.

5. Kalavalapalli Venkata [ia Prath],ushE
D/o. Kalavalapalli Anjante (tr621,
R/o. Peony Middle Mis., rlat No.007,
Ground Floor,
K. Dommasandra Krishnrrajapura Bengalu,
Bengaluru, Kamataka, l't'{ - 560067.

6. Mangu Priyaajali,
D/o. Mangu Sreenivasa Rro,
R/o. H.No.LIG 146,
5h Lane, APID, Colony, {iuntur District,
Arrdhra Pradesh, PIN - tr2004.

7. Kristipati Chethana Rcdd",
D/o. Kristipati Nagi Re<ldr,
R/o. 1-l135B,
Kadiri, Ananthapur Disl ri :t,
Andhra Pradesh, PIN - t15591.

6. Mekala Ravindra, D/o. )vlrkala Srinivasulu,
R/o. H.No.15/35, Saibal)a Peta,

Nandikotkur, Kumool f )ir trict,
Andtua Pradeslr, PIN - 5l E40l.

9. Nallabathini Sindhuja,
D/o. N. Bhaskar Reddy,
R/o. D.No. l/87, Nakkava rdlapalli,
Pujalavandlapalli Galivr:e Ju,

Kadapa District, Andhrrt I'radesl;
PIN- 516267.

I 0. Kommalapati Sreej a,

D/o. Kommalapati Srinivrsa Rao,
R/o. Flat No.40 t, Sri A,/erue Apartments,
C Block, Padmaja Nagar,
Opp. Siddhartha Colleg:,
Tadigadap4 Krishna Dist'ict,
Andtua Pradesh, PIN - 5i 1137.

I l. Vonteddu Jaya Chaodri ca,

D/o. V.V. Prabhakar Redriy,
R/o- H.No.7/49-42,
Gajulapalli Village and Post,
Kurnool District, Andlxa Pradesh,
PIN - 518583.



12. Vemparala Sarya Lakhsmi Aleky4
D/0. Vemparala S.S. Sarm4
Rro. H.No.S/153, plor No.l22,
Road No.5N,
HB Colony, Moutali,
Medchal - Malkajgiri Districg
Telangana, pIN - 500040.

13. Varenya G, D/o. G. Narcndra Kumar,
R./_ o. 8-13-67, Raghavendra Nagar,
Shivarampally, Opp. National Folice Academy,
Rajendra Nagar, Ranga Reddy District,
Tclangan4 PIN - 500052.

14. Pantham Venkata Lokeshwara Reddy,- S/o. Pantham Venkata Maheswara Reddy,
R.ro. 4/8, Maddipalti,
Maddipalli Putlur, Ananthapur District,
Andhra Pradesh, pIN - Sls?t4.

I 5. Reddimachu Praneet,
S/o. Reddimachu Venkateswarlq
R ro. l5-l-2512, CTM Road,
Madanappate, Chittoor District,
Andhra Pradesh, pIN - SL'l 325 .

16. Pydakula Mohan Sai Rama,
S/o. Pydakula Krishnaiatl
S/o. l/99, Vinakamaya,
Vontimittq
Kondamachupalli, Madhavararn,
Y_SR Kadapa District, Andhn pradesh,
PIN - 516247.

17. Shaik Mohammed Abdullah Omer,
Slo-Shaik.Motxffim.rgd Or&r Farcoq,
No. 84-3691246/I,NRR puram Cotony,
Site- 3, Boraband4
Sanathnagar, Hyderabad,
Telangan4 PIN - 500018.

18. copishetty Adhvairh4 S/o. Sreedhar,
R/o. H.No.l-7-l2l l, Advocates Colony,
Balasamudmm, Hanarnkond4
Warangal Urban District,
Telangana; PIN - 50600 I .

1..9.4$1c!tg,-slo,4kulaYenkata Krishna Kishore,
No. 32-2ll-3 A" prajashakthi Nagar,
Moghalrajpuram,
Vijayawada, Krishna District.
Andhra Pradesfu pIN - 5200i0.

20. Patlolla Sai Deolchith Reddv.
S/o. P.Sridhar Reddy,
R/o. l7-l-387SNli/r0, Vaistur.avi Apartmeot,
Vaishnavi Apartrnen! Flat No.306,
Reddy Colonn
Saidabad, Hyderabad, Telangana,
PrN - 500059.

CI.



2 t. Yarlagadda Akhil Sai Kri n,

S/o. Yartagadda Veera I arkara Vasu,

R/o. 1-21A, Lodida Lan<e,
Kalidindi, Krishna Distric ,

Andhra Pradesh, PIN :;21344.

22. Banda Veda Sri, D/o. Bar da Venu Gopal,
' R./o.H.No. 1 -4-l 87l3,

Bataji Nagar, Jagtial Di itr ict,
Tetangana, PIN - 5053i 7

23. Yekula Lakshmi Reddy
D/o. Yckula Narayana I.e 1dy,
R./o. 4-26D, Near Rama a.,am Temple,
Pusalapadu, Bestavaripe tz,
Prakasam District, Andtrt. Pradesh, PIN - 523334

24. Shralya Lekha Kethamreildy,
D/o. Lakshmi Narayana K ethamreddy,
R/o. Ptot No.l9,. Senor lrailey,
Road No.13, Filro Nagar ,

Jubilee Hills, Hyderabac, [elangara,
PIN - 500096.

25. Koteswara Rao Pasupul()ti
S/o. Narasimha Rao Pasrrt ule!i,
R/o. 3-29- 104/4, l't Lin,:,
Kristura Nagar, Beside Cio den Homes,
Gun[ur, Guntur District,
Andfua Pradesh, PIN - :21.006.

26. Lakkireddy Swetha,
D/o. Lakkireddy Purushotlram Rcddy,
R/o. Reddy Nagar,
Narasaraopet, Guntur Di;! ict,
Andtua Pradesh, PIN - 52:1601.

27. Kanchamreddy Ranga Arr sha,
D/o. Kanchamreddy VenkrLta Ranga Reddy,
R/o. H-No.2-454, Naravr'y'illage Post,
Giddatur Mandal, PrakasareDistrict,
Andhra Pradesh, PIN - 52'. 35't .

28. Bahatam Indhu, D/o. BalLa am Sreenivasulu Raju,
R"ro.D.No.74- l2l2-9C, FIar No.87,
Electricity Colony, Road Ir o.6,
Patamata, Vijayawada,
Kdsfula District, Andhra P-adesh,
PIN - s20007.

29. Puppala Lakshmi Naga Praharsha,
D/o. Puppala Surya Prakisr Rao,
R/o. Sub-Regiskar Ofhce I:oad,
Gollala Dibba,
Ganapavaram, West God l\ ari District,
Andhra Pradesh, PIN - 5:i4 198.



3 0. Saisreeja lekkireddy,
D/o. Ramana Reddy Jekkireddy,
Uo. Plot No.l20, Road No.3,
Kakateeya Hills,
Hyderabad, Ranga R eddy District,
Telangan4 PIN - 50008 I .

31. Machavaram Shanoukha priya poojith4
D/o. Ivlacharraram Vcnkah Raghava Rao,
Uo. G353, Kandrrkur Road, 2d Line,
S iogarayakond4 Prakasam Districl
Andfua Pradestu PIN - 523101.

32. Chinnabayannagari Yaswanth Reddy,
S/o. Chinnabayannagari Bavindra Reddy,
R/o. Door No.79l15, Kottapalli,
Eguva Abbavann, Rayachoty Mandat,
Ladapa DisEict, Andhra Pradestr"
PIN - 516269.

33. AIIa Tejaswi, D/o. Alla Srinivasa Rao,
J/o. FF4, Sree Homes,
Syamala Nagar, Guntur,
Ountur Distic! Andhra Pradestl
PIN - 522006.

34. Krishna Pranavi Yallambhotta,
D/o. Kameswara Rao Yallambhotl4
Uo. I -4r4, I{arinarayanapuram,
Near Saibaba Temple,
Gudivad4 Krisbna District,
Andtua Pradestr, PIN - 52 t 30 I .

35. Kontham Vijayabhask'ara Reddy,
S/o. IC Krishna Reddy,
R/o. Main Road,
Thurakapale4 Prakasam District,
Andbra Pradesh, PIN - 523264.

36. Poojasri Anugna Iarnnul4
D/o. Abbaiah Chowdary Jammul4
R/o. D.No.4-19-23, Elite House,
Vikas Nagar l0/1, cuntur,
Gilnhr District, &ldlra pradesh,

PIN 522006.

3 7. Etha Satya Priy4 D/o. Etha Venkata Lakshmana Rao,
R/o. DNo.t2-52, Vasantha Nagar,
FCIColbay, Gaigolapadu,
Kakinad4 East Godavari District,
Analhm Pradesh, PIN - 533003.

o



38. Aravalli Sathwika, D/r . Arava[i Sai Naga Raja prasad,

R/o. I l-43, High Scl o rl Road,
Bhimadole, Wesr GoJ, vari Disrricr,' Andhra Pradesh, PI}i 534425.

39. Sree Siddhartha T., S/c. Sivaprasad T.
R/o. 6718-2, Rockcit'/ .lpartment,
Officers Colony,
Puthur, Tiruchirapall ,

Tarnil Nadu, PIN - 6:lC 017.

40. Ratakonda Sasi Preet rz m,
S/o. Ratakonda Pardh a Saradhi,
R./o. T3, Sai Maitriva.r. m Apartmerts,
Prashanti Estates, V.L- Purarn,
Rajahmundry, East Gr(lavari District,
Andhra Pradesh, PIN 533103.

41. Puppala Chaka Sai K o wshilg
S/o. Puppala Satish,
R/o. 4- 101, Juvvala S.rcet,
Dharmavaram, Prathipa du Mandal,
East Godavari Distric ., Ardhra Pradesh,

,PIN - 533430.

42. Sashank Sai Reddy PtLrini,
S/o. Sivaiah Purini,
R/o. D.No.l62,
Gandhi Nagar, Strect tt 10,

Prakasam District, AnClLra Pradesh,
PIN - 523001.

43. Yelamolu Shreya,
D/o. Yelamolu Rama lC ishna,
R /o. 3- 15-5/2, Bhupat Nagar,
Tadepatligudem, Wes{ (iodavari District,
Andtua Pradesfu PIN :;34101.

(Respondent Nos. :; to 43 are impleaded as per Co. dt: 18-10-2024,

vide LA. No. 3 of 2)27 in W.P. No.437 of 2021)

...RESPONDENTS
Petition under Article 226 of the constitution of lndia praying that in the

circumstances stated in the affidavit filed therewith, the High court may be pleased to

issue a writ of Mancamus or any other appropriate writ, order or orders, Direction or

Directions to declare tlte action of the 2nd respondent in making admissions into the 15

percenl unreserved ()pen Category seats in under graduale course of MBBS, in

pursuance to NEET - 2020, whereby the respondents 3 to 43 with lessor merit order
have secured seats iis illegal, arbitrary and unconstitutional and to aside the same and
to direct the 2nd respondent to conduct the admissions afresh strictly in accordance with
G.O.h/s.No.1 14, Fealth. Medical and Family Welfare (C-1) Department, dated
05loll2O17, issued b'r' :he 1st respondenl.
(Prayer is amended Ers per Court Order dated 2310312021 in lA No 4 ol2021 |

?



lA NO: 1 OF 2021

Petition under Section 151 CPC praying that in the circumstances stated in

the affidavit filed in support of the petition, the High Court may be pleased to

direct the 2nd respondent not to finalize the admissions into the under graduate

course of MBBS in pursuance to the NEET - 2O2O, for the academic year 202O -

2'1 , basing on the different phases of counseling that has already taken place,

whereby the ineligible students of the state of Andhra Pradesh have secured

admission in the 15 percent unreserved Open Category, pending disposal of the

Writ Petition.

lA NO: 2 OF 2021

Petition under section 151 CPC praying that in the circumstances stated in

the affidavit filed in support of the petition, the High court may be pleased to

direct the 2nd respondent to furnish the address and telephone number as

mentioned in the NEET application of the students belonging to the State of

Andhra Pradesh who got admission inlo the first years course of MBBS for the

Academic year 2o2o - 21 in the unreserved open category seats to enable the

petitioners to implead them as respondents to the W.P- No 437 of 2021'

Counsel for the Petitioner : SRI VEDULA SRINIVAS

cou nser fo r the Responde nt No. 1' 
3F' I;tJ,filJ,t[IHEiITE?Vfl 

,

Counsel for the Respondent No.2 : SRI A.PRABHAKAR RAO,
SC FOR KNRUHS

Counsel for the Respondent No.3to43 :

The Court made the following: ORDER



'l

THE HCII{'BLE THE CHIEF JUSTICE ALOK ARADHE
AND

THE ]ION'BLE SRI JUSTICE J. SREENIVAS RAO

WRIT PETITION No.437 of 2021

ORDER: (per the Hon'ble the Chief Justice Alok Aradhe)

Noner br the petitioners.

Sri P.Shravan Kumar Goud, learned Govemment

Pleader for Medical, Health and Family Welfare appears for

respondent },lo.1.

Mr.A. )rabhakar Rao, learned Standing Counsel for

Kaloji Nruayana Rao University of Health Sciences

(hereinaftel referred to as 'the University') appears for

respondent lJo.2.

2. In this Writ Petition, the petitioners are aggrieved by the

action of tr,: University in not making admissions into 15%

unreserved ()pen Category seats in under graduate course of

MBBS in lrrrsuance of NEET - 2020 for the academic year

2020-21.

3. In vie'v of the fact that the academic year 2020-21 is

already ov()r, no effective relief at this point of time can be

granted to the petitioners.

I
t

.ttta

;/



c.J & JSR, J
W.P.No.437 ot 2O2L

4. Accordingly, the Writ Potition is disposed of.

Miscellaneous applications, if any pending, shall stand

closed. There shall be no order as to costs.

2
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SD/-A.V.S. PRASAD
rssriiar,rinEct/rnnn I

SECTION dFFICER
//TRUE COPY//

To,
1. The Secretarv, Health, Medical and Family Welfare Department' Secretariat'

State of Telangana, HYderabad.

2. The Registrar, Kaloji Narayana Rao University of Health Sciences' Warangal'
Telangana,.

3. One CC to SRI VEDULA SRINIVAS, Advocate lOPUCl

4'TwoCCstoGPFoRIVED|CALHEALTHFW,HighCourtfortheStateof
Telangana. [OUT]

5.oneCCtoSRlA.PRABHAKAR,SCforKalojiNarayanRaoUniversityof
Health Sciences, Warangal. IOPUC]

6. Two CD CoPies.
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HIGH COUR'I'

DATED:18110'12024
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ORDER

WP.No.437 <tf 2021

DISPOSING OF THE WRIT PETITION
WITHOUT CICISTS
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